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1 2 3 4
INPT 2 3.20 47.00
Kandla 1 6.00 492.97
Torar 13 61.73 2392.04
Statement IV
Number of NVIDF Projects awarded during 2010-11
Name of the Port No. of Projects Capacity Investment
{(MMT) (Rs. in Crores)
1 2 3 4
Kolkata 0 0.00 0.00
Haldia 0 0.00 0.00
Paradip 2 0.00 288.00
Visakhapatnam 3 23.99 1269.51
Ennore 1 0.00 403.60
Chennai 0 0.00 0.00
VoC PT 0 0.00 0.00
Cochin 0 0.00 0.00
New Mangalore 1 4.41 275.82
Mormugao 4 18.00 253.00
Mumbai 0 0.00 0.00
INPT 2 0.00 210.00
Kandla 0 0.00 0.00
Torar, 13 46.40 2699.93

Hurdles in VISA by European Countries and America

%231, SHRI SHIVANAND TIWARI : Will the Minister of EXTERNAL

AFFAIRS be pleased to state

{a)  whether it is a fact that European countries particularly England, and also

America are creating hurdles in granting visa to Indian expert professionals for the last

few years;

T Onginal notice of the question was received in Hindi.
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(b) il so, Government's reaction thereto;

{c)  whether Government has made any efforts to remove these hurdles by
negotiating with the Governments of the concemed countries; and

(d)  if so, the outcome thereot?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI SM. KRISHNA) : (a) to
(d) Yes, Sir. The Government 1s aware of the problems being faced by a number of
Indian professionals in obtaining visas for the United States of America and some
European countries including the United Kingdom. The Government has discussed
the issue regularly inits dialogue mechanisms with these countries and has repeatedly
conveyed its concerns on the subject at various levels. In interactions with these
countries, Government has emphasized that immigration procedures should not come
in the way of improved business linkages with India. The Government continues to
engage with Governments of these countries to facilitate movement of professionals.

Forty Years' CAP on the Life of Nuclear Reactors

#2322 SHRI K. N. BALAGOPAL : Will the PRIME MINISTER be pleased to
state :

{a)  whether Government is planning to implement any additional safety
measures to bolster nuclear safety regulations in our country in the wake of last year's

Fukushima disaster in Japan;
(b)  if so, the details thereof;

(¢)  whether Government 1s aware that Japan 1s planning to put a forty years'
cap on the operational life of their nuclear reactors;

{(d)  1ifso, whether Government of India 1s also planning to put such a cap on
the operational life of Indian reactors;

{e) 1 so, the details thereof} and
(f)  if not, the reasons thereot?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI V.
NARAYANASAMY) : {(a) and (b) Yes, Sir. After the Fukushima (Japan) accident,
Atomic Energy Regulatory Board (AERB) reviewed the safety status of Indian Nuclear
Power Plants vis-a-vis the Fukushima accident. A high level Committee was constituted
to review the safety of Indian Nuclear Power Plants against external events of natural
origin. The Committee was chaired by a former Chairman of AERB and it had experts
from Department of Atomic Energy as well as other national agencies dealing with the
areas of seismicity/earthquake, tsunami, cyclones, river flooding ete.

The high level Committee of AERB reviewed salety aspects considering its broad
terms of reference as follows :



